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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan Ashoka Road New Delhi — 110001/ Dated 26" February, 2018. 7 Phalguna,1939 (SAKA)
No. 434/BR-HP/2009(2) — In exercise of the power conferred by sub-section (1) of Section
22 of the Representation of the People Act, 1951, (43 of 1951), the Election Commission of India
hereby makes the following amendments in its Notification No. 434/BR-HP/2009(2) dated 26"

February, 2009 as amended from time to time, relating to appointment of Assistant Returning

Officer:
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In column (2) of the table appended to the said Notification, in addition to the existing

entries against item no 9- Araria, the following entries shall be added.

No. & Name of Assistant Returning Officer
Parliamentary
constituency
1 2
9- Araria 7. District Planning Officer, Araria

8. Deputy Collector Land Reform, Araria

9.  District Panchayat Raj Officer, Araria

10.  Senior Deputy Collector, District Land Acquisition Officer, Araria
11.  Senior Deputy Collector, Disaster Management, Araria

12.  Sub-Divisional Public Grievance Redressal Officer, Araria

The appointment of the above Officers as Assistant Returning Officers in said Parliamentary
Constituency shall cease to be in operation on successful completion of the election in the said
constituency.

By Order,
A.K. PATHAK,
SECRETARY,
ELECTION COMMISSION OF INDIA.
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